GOVERNMENT OF INDIA
 MINISTRY UF FINANCE
( DEPARTMEN T OF REVENUE )

sevsruve
* NEY DELNI: THE R6 hpe-T1T)

NGO TIFICATIGN
(InConE-TAR)"

No. @R WKD.  (F,¥0.197/133/31=IT.A.D.)¢ In exerciss af the pouers
conferred by subsebiose {iv) of clause (23€) of Section 10 of the
Incoms=tax Act, 1361 (43 of 18961}, the Central Govemment horeby
notifies Maharashtra Gandhi Smarak Nidhi, Pune® for tha purpose
cf the a2id sub-clause for the assessment years 19391«32 to 1993-34
subject- ta the follewing conditions, namgly e : :

(i) the assessen will apply its income, or accumulate it
' for application, wholly and axclusively to the
objeets for which It ie asteblished;

(11) . the asssssso will not invast or deposit. its funds,
{other than voluntsry contributions roceived and
maintained in the form of jowsllery, fumiture etc.)
far anygperiod during the previous ysears ralsvant’ to
tho asssssment ysars mentisned abava atherwise than
in any one or mora of the forms or modss specified in
subwsaction {(5) of ssction 11;

(131) this notification will not apply in relation ts any
income being prodits and gains of business, unlass
the businesa is incldental to the attainmant of the
obhjectives of the agsessea and separats books of
accounts ars mzaintained in respect of such business,

(T8JKY CHATTERYEE )

GFFICER OGN SPECIAL DUTY

To

The Managsr,

Government of India Press,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garden), New Delhi,
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‘New Dolhi..

1.5 W (Cantr

The Birector, !nana Prabodhini, 510, 3adashiv Peth, Pun--a11igg

Thea Bnmmissisn' of Inééééutar, Pune with ref, to his letter

No. P, 'r/m(aac (w)/m-m/a P, natad 13-3-1331, ;
Dirsctor Gmneral(l T.Examptzans), 10, Middlaton Rou, Ealuutta—?ﬂﬁﬂ?
All Chief Cnmm asioners-& Oirecctors lensral of Income=tax,

Director of Incoms-tax{DiM§), Director of Incmms-tax{ﬁudlt;
Director of Inpome-tax(17), Directer of Income-tax{Systems
Director of Inpome-tax{Vigilenca)& Dirdctor of Incamewtax(ﬁacuuary)

Dirsctar of Income-tax{RSP & PR}, Mew Dalhi.

All afficers &taentinns af the L.dedeTe, New Delbi.

Comp*rallar & Buditor Gansral of. india, N s Delni{ 20 copim;)
Bulletin Ssctibn of the Directoate of Inspection{rRaPiPR), New Delhi.

Director Gsne'hl of Training, Natzuna; ﬂcad@myaf Ditect Taxes,
Nagpur({% copids).

Joint Secrata_y, ﬁinistry of Law & Just$ca(03ptt. of Lsgal Affairs’

f J
The Chiaf Con#roller of Accounts, Lantral aoazd of Direct Taxes;~
He Blocky tm:i Bhavan, New Delhi.

Board of Direct Tanas).

YA
( Mrs.Vs RAMAKRISHNAN )
SECTION OFFICER.



